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RESERVED

CENTRAL ADMINI STRATIVE TRIBUNAL ALLANABAD BENCH

*

Chaa 1994,

41llahabad this the day of [decondyy -

Hon'ble Mr. Justice B.C. Saksena, ViceTChairman
Hon' ble Mr. K. Muthukumar, Administrative Member

I

Original Applicstion no. 83 of 1992,

1. Dilip Kumar,S/o sri Om Prakesh, Guard, Railway
Guarter no. 511B, Lalitnagar, Allshabad.

2. Pradeep Kumar Yadav, S/o Sri K.L. Yadav, R/0
367/322, !Mohatshimganj, Alletievad.

s s Applicants.

Counsel for the applicant sri Sunil Rai

Vers us

l. The Unicn of 1ndis through the General Manager,
N. Rly. Beroda House, New Delhi.

2% The Divisional Railway Mansger, Northern Reailway,
Allghabad,

35 The Senior Civisional Commercial Superintendent
N. Rly Allshabad. '

4. The Senior Divisional Perscnnel Officer, N. Rly
Allahsbad.

S. The senior Divisional Accounts JUfficer, N. Rly,

Allechabad.

« «» Respond-nts

Counsel for the Respondents Sii A.V. Srivastevg/F. llathur
sri B.B. Paul.

Alongwith

Original Ac.licstion no. 406 of 1994

1. Subhash Chandra, S/o Sri Raje Ram, R/o 407, Rejapur,
Distt. Aliaghabad,

2. ﬁﬁﬁ%ha%%ﬂ?r' >/o R. Prasad, R/o 317, K D.S.A. Ground

Vers us

115 he Union of India through the LZeneral hanaer
E* Hiy ’ Ezroéa Hcuse, NEW'ﬁeihl. ‘ E

2. The Divisional Railway i‘@anager, N. Rly Allahabad.
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3. The senior Divisional Comnercisel, Superintendent |
N. Rly allehabed. "

+ee. Hespond=nis

3% original—Aprlication no. 110 of 1993 .
1% Syed Nizam Hussain, S/o Syed Ali Hasan, A/a 29 yrs.
R/o Mohalle Chiktoli, P.S. Husseindbed, P.O.
Japla, District Palayum.

2 Ragubir sharsn XKharwar, S/o 5ri S. Sunder, Ala 33 Yrs
R/o 877=A Shastri Colony, Distt Mugalssrai.

. s = f‘i.F)p.Li Cantﬁ
Vers us £

l. Jnion of India, through General Manager, M., aly
Rai lway Roard, Baroda House, lNew Deiri,

) - 1ef CO ] nperingéenden . Rl
the.cmgﬁ? giﬁ%.S]pe intéendent, N. Kly Barods

3. Divisional Railway Menacer, Northern Railway
Nawab Yusuf Road, Allahabad,

4, Seni >r Divisinal Commercial Superintendent,
N. Rly Nawab Yusuf Road Aliahabad. ‘

«e s« Respondents

4, Jriginal Applicetion no. 39 of 93

l. Nirala singh, Ss/o &, singh, a/8 30 Yrs, R/p
Ram Basic Vidalaya, Darganj, Allahcbad.

2i; Tarak vath Fandey, S/o B.D. Pandey, A/8 30 Ygs.
R/o Village Kewalpur, Post Beri-Visa, District
Varanasi,

3. Kamla Kant shukla, s/o P.N. shukla, R/o Ram BcSic
vidyalaya, Darazanj, “llscnabad. s

4,  Amar Bath, s/o Mangru, R/o Ram Basic Vidyalaye
Daraganj, Allahabad,

o

Sushil Kumar Tripathi, S/o K.S. Tripathi, R/o
Village Laxshagrah, Post Lakshagarh (EHandia),
Distt. Allshabao.

6. Shyam Shanker shukla, s/o sri it.5. shukla, R/o
Vaishno Ashram Ram Basic Vidyalaya, Daraganj Distt.
Allahabad,

ces  ppilicantse
Wersus

l. Union of India thrcuagh Seneral sanager Northemn
Rai lway, Baroda House, New Delhi.

N
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2, Chief Commercisl Superintendert, Northern Rai lway
Baroda House, New Delhi, b |

Se Divisional Railway Maneger, N, Rly, Allahabad.

- 4. Senior Divisional Commercial Supreingendent
- Ne nlg_Allahabad.

e —— i — -

.

..« Respondents
i :

- Criginal Application no, 38¢ of 1993

l. Fezal Karim, ~/o Mchd., Kadim, R/o Village Chakiya,
House no. 104/24] Rpost Office 3.P.C. Distt Allahabad

2 Ajay Kashyap, S/o P.S. Keshyap, R/o 63 J.K. Fourth
Avenue, Railway Colony smith koad, Allchabad.

ese APplicants
Versus

1. Jnion of 1India, through General Manaocer, Northern
Railvwaey, Raillway Board Baroda House N, Delhi,

= 2% Chief Commercial SUperlntendant h. Rly Baroda L
™ Howse, New Delhi, - : e R

S'e Divisional Railway Maenager, Northern Railway
Allahacad.

4, Seni>r Divisiocnal Commercial Superintendent.
Northern Railway Nawab Yusuf Road Allahebad,

e g PO e -
- - s

.... Réspondents.

R e o S L —
-

> 6% Criginal pApwlication no, 32 of 1993 | :1',
i
l. Qamrul Hesan, Afa 29 Yre S/o Late Sri S.N. Hasan, tfl
R/c¢ 121Dariyakad, Jogighat, Allshabed. '¥{
i
-
Versus fi i)
b !#l%
1s snicn of India through Genral jManager N. Rly, Rly | ;:'E
Boadd Baroda House New D:=lhi. | ii@
Wi
24 Chief Commerciazl Superintendent, N. Rly Baroda, ‘ ;L;
- House, Nev Delhi, ‘%5
\\Qﬁé&, !
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3. Divisional liailway Maneger, Northern Railway,
Nawab Yusidt Road, Allahabad,

4. Senior Divisional Commercial Superintendent,
Northern kailway allshabad,

-

+++ . Respundents

Tia Original A pplication no, 1782 cf 1992

1% Vinod Kumar Sherms, ~/o Shri Chabi Lal, R/o 17/aA
Lahia Marg, Allahebad,

: i . g .
- " W AE-’pll Can't ’
% ; Yersus -
.% .-" iy % ' "-'-'—:" N, S rasRs
'i 1 e S A e e s g e
e - 1,  The-Union of India through-the:Chairman,:
e ' Board, New Delhi, .~ :ociettii
| |_ " L - =
2, The seneral Menager N, Rly Baroda House, New Delh: .
= - Ly

“Tne Divisionsl Railway Mansger, N. Rly iiisﬁﬁaﬁ;%ffx_
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8.  Original Applicstion no. 1534 of 1992

—— =

s Sh sam Norain Singh, 5/0 R.N. Singh, R/o Will & Ppost
Jenauli, Distt., Baksur, Bihar.

2 Ravincdra Tripathi S/o sri s.cC. Tripathi, R/o L2
Vill, Dharampur Ghurwa, Tehsil «Pnoolpur Allahabad,

.

-

3. Ram Bharat, S/o sirdhari Lsl, R/o Deogalpur, Post ;r
Ma Mau Aima Distt. Allahatad, |

eoe Applicant

Versus [

l, Jnion of 1ndia, through Secretary Réilw:y Board, | B
Rafi Narg, New Delhi. N

2 General Manager, Northern Railway, Railwsy Bnhewan

(Baroda Hous®) New Delhi. \
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RS,

Chief Commercial Superiniendent. N. iily ReilBhawen i
(Baroda House) New Delhi,

Divisional Railway Manager, Northern Railway,
D.ReM. Office Nawab Yusuf Road, Allahabad,

Senior Divisional Commercial Superintendent, N. Rly
D.R.M. Office, Allzahabad.

«+.+ Respondents

Original Applicetion no,352 of 1992

Rajendra pPrasad Pandey, S/o Sri S.P. Pandey,
R/o Vill Nanhcopur, P.O. Pahara, Distt. Mirzapur
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Versus

The Jnion of india through seneral Maneger, N. ily
New Delhi, e

.

The Divisional Railway d@nager, N. Rly Allahé'% T
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senior Divisicnal COTmer01al Suadt N. nly'DRm 'gf;
Ufiice Allahabad, : _ ~';1”4W"E49
e e e RESandEﬂtS'; %: ?

Originel Appliccetion no. 450 of 1994.
Raj=ndra Kumar, 5/o sri F.N. Jaisawal, R/o 22%& -
Gandhi Nagar, Mutthigenj, Distt. Allahabad.

|
Remesh Chand, S/o Sri Late Hari Lal, K/o 19/216 1l
Luker Ganj, Distt. Al!aabad. |

ees Applicants H

Versus

The Jnion of 1ndia through the General Mana.uer
Ne Rly Zaroda House, New Delhi.

Divisional Rsilway Manager, N. Rly Allahabad.

_: ni - 3 - s .
S¥N3Or Divisional GCommervial superintendent,

\Qéhr e

M S - - - —— - —_—

- - — = e — - —— - - -

—i

p— .
e e — S— - i 1
e T — = e e .



.di'VF *L;héﬁq
&

N. Rly, Allahabad.

.es Responder.ts

11, Original ppplication no., 400 of 1994

- - i

1. Ram Niranjan Ssingh, A/a 38 Yrs, 8/c sri RK.N. Singh
R/o 183-Alopibagh, Allehabed.

5, Km. Shashi Srivastave, A/A 26 Yrs, D/o Sri V.N.
srivastava, R/o 1 Dhinahwes Khothi, Alopibagh,
Allshabad.

3, Dinesh Kumsr, Afa 3. Yrs, S/o Sri G.S. lel Srivsstave
E/o Village & Fost Singhora, Distt. Mirzepur.

- |
] ADpliCEn'tS ;7}7 F
|
Versus
1, Jnion Of India, throsush General jianag-r, Northern
Rai lway, Railway Board, Barode House. N. Delhi '
2, Chief Personnel Officer, N. Rly, Beroda House.
““ew Delhi.
Sl Divisional Reilway Manauger, Northern Railway, Nawab
Yusuf Road, Allahabad.
4, genior Divisional Commercial Superintendent
N. kRly, Allahabad.
««+ Respondenss.
12, Original Applicsation no. 399 of 1394 +
1. Kadir ahmed, S/o sri Abdul shafoor Khen, A/a@ 30 Yrs |
R/o 182/K/1, A.D.A Colcny Rajroopur Allshabad, {
25 Brijesh rrasad, 5/o Sri Nerein Prssad, Ala 26 Yrs,
/o 93=atiysra Koadm Alopibagh A itlanabad.
3t Kemledh singh, s/o sri R m Bali Singh, a/fa 37 Yrs,
1/0 129 Alopibaagh, Allehabad.
4, Rajesh Kumar, S/o Narein Fraesad, a/a 28 Yrs, R/o
544 Colonelganj, A4llahabad.
Do Arun Kant Srivagsave, S/® sri M.P. Srivasteva, {:

a/a 3: Yrs R/o Azad Sguare, +.mbach, Allahabacd.

6. Km. Vibha sarswat, D/o S.K. surswat, a/e 32 Yrs
R/o 133-BC, Leader Road, Railway Colony Allzhsbad. T

T Km. Abha Sarswat, D/o S.H. Sarswat, afe 27 Yrs




n/o 133-5C, Lead Road, Rai lway Colony, Allehabad.

e
A/a 26 Yrs, R/> 130-C/5)1-L Rajroop=pur,
Allehabad.
««s Appliceants
\/ler sus
1% Jnion of 1ndia through Generel jManager, N, Rly,
Railway Board, Baroda House, New Delhi,
D Chief Personnel Officer, N. Rly Barode House,
hhow Delhi-
L
. 3% Divisional Railway lienazer,-N. Rly, A llehabad.
4, Senior Divisionsl Commerciel Superintendent, N. Rly
fnagwab Yusuf Road, Allanabad,
cosie Respongdents
13, Criginel Application no. 397 of 1994
1. Piyush Kumar Dvivedi S/o K.K. Dwivedi, Afa@ 29 Yrs
{5 R/0950~A lNadhwapur Allehabad.
2, R.mesh saran S/s Hari Bhunker Lal, A /& 34 Yrs
R/o C-27/273=3, Indian Pr-s: Colony Jagatganj,
Varanasi.
s Re jeev Kumer Srivastave, S/o P.M. lLal, a/e 30 Yrs
R/o0 CK=63/209-4 Choti piyarie District, Veramasi
4, Amulya Kumar Gupta, S/o Sri N.K. Gupte, af/a 30 Yrs
R/o 178 purana Kaetra, Allahabed.
w 5. Surendra Kumar S/o K. Lal a/a 30 Yrs, R/o Vill. &
- Fost Halimpur, Distt. Varanasi.
6. Rakesh Behsfi Srivesteve, 5/0 K.B. Srivestevs,
Afa 26 Yrs, Rfo 12 Ghas-Ki-Satti, Khuladbed,
Allahabad.
e Priya Kant Srive:tava, S/o0 Sri A.N. Lal, afe 55 Yrs
H/0 §=1/64-2G Chupe-Pur, Distt. Verenasi.
8. Fraveen Kumer 3/o0 sri :.prakesh, sf/a 28 Yrs R/o Shiv

A e

Ravi Shankar srivaétava, s/o Sri Prem Kumar,

3/13-K-8, Nawalpur Colony, \eerapur Basahiee,
Varandasi,

«ss Applicants

Vers us \\




1,

14,

3.

4,

190

1,

'Vill, Shambir Singh Pur (Sawzan) P.O. Aurai,

@2 Vill Chandhasi (Khuswshe Besti) Post Chandhasi,

(ARG T

E—

Union of India, through General Manager, N. Rly,
Reilwsy Board, Beroda House, New e lhi,

Chief Frersonnel Officer, Northern Réilway, Berode
House, New Delhi,

Divisionel Railway Manager, Northern Railway, Nawab
Yusuf Road, Allahabad.

Senior Divisional Commerciel Superintendent !.. Rly
Nawab Yusuf Road, Allahabad,

«.s Respondenss,

Original A pplicetior no. 1702 of ¢4 i;r
ReJendrs Prasad , Afa 24 Yrs, 5/0 Sri Kej Bahadur
singh, R/o Vill Khapdti, Post Knapatia, Distt
Allzhszkasd.,

Dharam pPal singh, A/e 32 Yrs, S/o L.R. singh, R/o
Distt. Veranasi.

Mahesh Prasad, A/e 35 Yrs, S/o 5ri Remji Prased
R/o iohalls . earsurampur, Post Mughalsarai, Pistt
Varanasi.

junna lLel, A/a 29 Yrs, 5/c Sri Cheddi Rém R/o

Mugalsaria. Distt. Veranaesi,

es. Applicants

VVers us

Jnion of India, through General Mancger, N, Rly _-
Baroda House, New Delni. =

Chief Commercial Superintendent, N, Rly, Barodea
House, lew Dolhi,

D:visional Rsailway Munager, N. Rly MNawab Yusuf FRoad,
Allahc:bad.

Senior Divisional Comnercial Superintendent, DRM
Of{i ce, Alldi-laﬁc_ﬁ-

. ;iE:tJOHdEn'{lS

uriginal A oplication no, 1227 of 1993

Lal Bahadur, S/o sri Jhanra, Afa 28 Yrs, R/o vill

mﬁﬂm_f_ . B TN eee——



shawarohi, F.U. sindhaur, Distt. Mirzapur

2.

3.

1.

2,

3.

G

16.
1.

. Jynion of India tbrough General hanageI, N. Kly Rail-

IR

Kishorilal, s/o Jhanna, /8, SRS R/o Vill. Bhewaroh:
F.O0. 3indhaur, District MirzapuT.

torilel, s/o Jhannd, afe 30 YIs, h/o Vill Rhewarchi,
P.0. Sindheur, pistt. Mirze ul.

Dinesh Prassd, s/o-sri—shvnall, prasad, A /& 32 YIS
rR/o vill & F.Q. waraini, Distt. Mirza -

wam Subhag, 3/0 S&i D. singh, A /8 27 YIs, R/ 0
vill Murahuan, P.U. shikargenj Distt. yaranasl.

sunil Kumer, S/o Sri Bansni Lal a/a 31 Yeres
r/o B.P. 285 Zevi lagjar Colony, Neel Keli veoir
wughelsarel, V3T eNBS2

a B & .r"\I.J'lliCUntS-

Ver sus

way Board Baroda House. New Delhl

Chief personnel Officer, N. Rly Baroda HOuse, NCw :
pelhi.

Divisional Ruilway iénc el , northern Railway,
Nawab Yusuf Road, A lla!ieSeCe

senior Divisionel commercial superintendent
1., Rly, Navao Yusuf Rozd, Allahabad.

~.. Respondents

Original Acpliceticn no. 873 of 1933

gantosh KumerI Dvivedi, S/o Late Sri R.M. Dwivedi
ii/c Vill & Post sincthora, District Mirzapur

Rzndhir sinuh, $/o0 S.N. 3ingh, r/o vill Sultanpur,
p.0. Makhmep ur Distil. L.au.

virendra singh, s/oS1i S. singh , r/o Vili Rampur
post RampurDhamave Ditt. Allchabad.

Jitencr

vill and Fust Rampar Dhamevd, pistt. Allshabad.
nan Vijai singh, s/o B.R. Singd, r/o vill & po:t
sompur Dhameva, Bistt Allahabad.

-

Vinay Kunar 5ingti,s/o s:i .tehesh §ingh a/a 22 Years
r/o vill £ pnst Keifipul, Dhenmava, Distt. Allahabad.

sodha singh, s/o €-i R. Bahadur, r/o vill chadpur,
Vyeh e

- — W

a Bahaedur singh, s/o sri A.Singh, r/o W

. - ——
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post Bhiteura, Distt. Fatehpur.

i

8. 8m Kripal singh s/o sri A . Singh, R/o vill Sahimapug'
post Bhitaure, Distt. Fatehpur, |
Q. Kunwar Rajendra sinah, S/c sri J.B. Singh, z/o
Badi liadari, Fost Siswen, Distt. Allahabad.

10. Raghvendra Pratap singh, S/o Sri V.singh r/o vill
Churiyani, posl churiysni Distt., Fatehpur.

1% 5.6 Mishras (S/ohReSehNLshDa r/o vill Jathi frost
Mahidcéinour, Distt. Allahebad.

12. bardwsr, S/o Ram singh, r/o vill and Post Kaunia
Disti. Azamagarh.

13. Ajai Kumer srivastava, S/o sri (Late) Saheb Lal
srivastave, r/o Vill & post sindthora, Bitt. @& <
MiIxai-ur.

14. anant Fathak, s/o S.N. Pathek, r/o B=24 G.T.E.
Karelli Allehabad,

15. Kunwar Surendra Sinah, s/o J.B. Singh r/o Vill |
Beli Madari, post Siswvan, Distt Allahabad. |

16, Ramesh singh, sf/o M. Singh, r/o vill and post Rampur | |
Dhamdva, Distt 4 .lahabad. |

17. 5S.K. Gupte, S/o K.L. Gupta, r/o 4 HB/107 G.nga "“‘ager
Colony Varanasi,

18, Hishoemuddin, S/o sri sahauddin, r/o 537-A Shenshyatl
Nagar Colony Allahcbad.

.+ Applicants f'

Vers us

1. Jnion of 1lndia, through seneral Manager, M. Rly
Reilw ay Bcard, Baroda House, N. Delhi,

2% Chief rFersonnel Ofiicer, horthern Railway, Barcde
House, MNew Delhi,

3 Divisicnal Railway jien.ger, Northern i(ailway,
lwawab Yusuf Road, Allshabad,

4. Senior Divisionel Commerciel Superintendent,
Noethern Raeilway Allahebad.

. - Respondents

\
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g ()
W : : =
, %, origincl A pplicetion no. 779 of 1923
1. #ahesh Kumar, s/o sri H. lal, r/c New Lasker Line,
purana Baihrana, Allahabac.,
... Applicants
Versus
-1.- The wnion of: India through the General Nen2ger,
nortnern Railway, Bsrods House, New Delhi.
2 The Divisional Rai lway Manajer, lLorthern Ralilway
allahebac.
3. Tre Srnio? Divisional commercial superintendent
vorthern Reilvay Al lcnabad.
e b 4. The senior Divisional perscnal Officer, N. Riy
Allehabad.
Se The Senior pivisional Accountis Officer, N. Rly Allahal
... Respondents
1. Origingl Applcation no.746 of 1993
1. samarnath singh S/o Salik Ram g/o vill Kureh-Khurd,
p.0. Mugalsarai Distt Mugalsarai.
Wi
2. Om prakes: Sharma, 5/o Late Sri puttoo Lal Sharme
afa r/o vill parshurampur (sikatia) F.O.
Mugalsarai, Bistt Mugalasria,.
.o+ Applicents
: Vex sus
‘%!~ l. ~ Union of India, through seneral Manajer N. Rly
Railway Board, Baroda House. vew Delhi
2% Chief personnel Officer, N. Rly Barode House
N. Delhi.
3a Divisional !icilway Manager N. Rly Allshabad.
4, senior Divisional commercial Superintendent, N. Rly
Allahsbad.
.+« Respondents
. Original Application no. 530 of 1993
1. Ramcsh Chandre, S/o sri K. snerap,r/o vill
Umargani P.S. Ralpur, Tehsi mMachlishahr, Distxict
Jaunpur. \
?ﬁ\/ s ’2
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2. satya prakash, s/c Adhya, a/a 30 yrs r/s vill |
Rampur Sawai, P.0O. ReJupuT, Tehsil Machlishahr [ |
Distt. JaunpuT.

3. Jaemuna Frasad, s/o srinsth r/o Gopalpur, p.c. Rampur
Tehsil patii, Distt pPratapgarh.

o a—
=

4, gri Ram Singh s/o sri Murali, a/a‘29 yrs r/o .
vill Behdaul Khurd, P.O. Surwen Misirp ur, - i?
Tehsil patii Distt. Pratapgerh.

5. Uma Shanker, s/o sri Chote Lal r/p vill Banbirpur
F.O. Raipur, Tehsil Machlishehr Distt Jaunpur.

6. Laxman Sinrgh, S/o sri lurali, r/o wvill Behdaul
- Khurd, p.o0. Surwan misirpur, Tehsil patti
Distt Pragpgarh.
v
/e Gir je Shankar, s/o sri Chhule Lzl A /a 31 yrs - :
r/c vill Vvanbirpur, P.O. Raipur, Tehsil Machlishahr
Distt. Jsunpur.

8. Ra jendra Prasad, g/o sri Ram Lal, r/cUmarganj
p.0. Raipur, Tehsil Machlishahr, Bistt Jaunpur.

9, anrit Lal, s/o sri nath rgc. villumarganj P.O.
Raipur, Tebsil Machlishahr District Jeunpur.

10, Hira *al, spo Sri Ram hath, r/o vill Umarganj, p.o. !
Raipur, Tehsil Machlishahr, pDistt. Jaunpur.

... Aprlicanss

Versus

15 Union of India through General Mansger, Northern
Railway Railway Board, Barods House, New Delhi,

2. chief perscnnel Officer, Northern Railway, Rarods
lHouse, i‘ew Delhi,

3% Divisional Railway iianager, M. Rly Mawab Yusuf®
Raod All:zhaocd. '

4, Seni ot Divisional Commerciasl Superintend:nt, NeR1ly
Allczhaoad.

.« REspondenis

=9. Criginel Application no, 479 of 1993

1L shiv Shanker, S/o Rem Lakhen, r/0C vill Zehdaul Khurd
fost Gaura Distt. I'ra&pgarh

to
i

shanker, S/o sri Choitey Lal, r/o vill Bapvirpuar

i
st Rampur, Distt Jaunpurl,

c
O

4 ©

Se Pam Bahadur, s/o sr. AMchan lel, rfo Purani Bardehi
Bazar, Post jiukundasaganj, Tehsil patti, Distt.
pratapoarh, \
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|
” 4, Ram Ashrey, /o sri Ram adhar, r/o vi llage sukhan &! “
sisirpur, Post suvensea, Tehsil Patti. piti pratapgarn. | i
{ {1
e vibha Shankel, 5/0 sIi Chottey Lal rfo vill by H{
Banveerpur, POst R-mpUr Distti Jaunpur. \ A
6. Rem Xhelewan, g/o sri Kandhai. r/o vill Gawal Rampul | :W
] post Serai Bika, Distt. JaunpurXe. ‘ il
2. pam Dahadur, S/° <ri Rum Abhilash, r/p vill 2 i
pue Kharagrei, Fost suvnasa, Distil. pratapaar . C e
IR
3, nRamsh_nikcl, g/o s~i Chottey ial, r/o BanveeIpul, .
post Hampul Distt. -8unpule. '
g, 1islji, SPO <ri Jiatapher, ®/0 vill Meerpur, post '
3 ‘i madhupur, Bistt. Jaunpur. |
10, Shesh Nath, s/o sri Mata saran , r/p vill & Post )
gileaudhi, Distt. prata,.garh. -
a ® @ Fl.p llc ant
Versus :
l. Jpnicn of 1ndia t hrough General l[ianager, N. hly Railway
poard Baroda HOusée, New Delhi.
20 chief perosnnal Uf ficer, Northern Haiiﬁay, Baroda
- Homs e, New Delhi. i ;
|
3e pivisional Rei lvay, Managel, Northern Ral lway |
aAllahabad.
4, senior pivisional Commercial SUperintendent
Northern Railway A llahebad.
o oo Respendents
- 29. nriginal Avclicaticn no. .416 of 1993
1. Kishan Singh, s/o sri Ram Nagine Sin:h r/o
J yard Colony CT. no. 102=C, dugalsaral, pistt.
yaranasi,
Qe Rgmesh, g/0 sri Ramji r/o vill & p.0, Farshuramp ur
sibtien post vwuga lsarai, Disti. varenesl. |
3 aghnk Kumar Fandey, s/o STl palmiky randey r/o %_'
sibtien, pars hurampur, P.U. Mugalsaral, Alinaer .
Distt. \.renasi.
4. prem Kumar Srivastave, 5/0 sri S.hi. grivastave,
r/o Loco Colony CGr. NO. 128-K Mugalsarel Distt
yaranasi. :
. pilip Kumsr 3inha, s/o sri Deep Nzrein Lal,
R/o Hanur Colony Gr. no. 694-A 1ugalsarail, Distt.
VoIdNeSle
\ Applicants

—— A . .
Y = e G S P T | S F...._ — _'T . —
|

I

T —

o . &



1,

l.

1.

2.

£l S LAY

Vers us

Union of 1ndise through General Manager, N. Rly
Raei lway Board, Barcde Hcouse, New D- lhi.

Chief Personnel Of{icer, Northern Railwey, Barode
House, New Delhi, ' :

Divisional Railway Manager, Northern Railway
Allshabnad,

Secrior Divisional Commercial Superintendent, Northern
Reilway, Nawab Yusuf Road, Allshzbad.

.« «s» nhespondents

Criginal Application no. 1006 of 1992

Santosh Kumar s/o sri B.G. Sharma, r/o 146-4 Loco
colony Aliaarh,

"8 ﬁpplif E:ﬁ't

Vers us

Union of 1lndia throuagh the 3enersl Manager, N. Rly (~
Zaroda House, New Delhi,

‘Divisional Railway Manager, N. Rly Allahabad,

Serlor Divisic.el Commercial Superintendent, N. Riy

+e+« Respondents

-*._".L

uriginel A pplicetion ne, 1303/92

sushil Kumar Fandey, S/¢ Ft.hi.N. Pandey, Ii/o
60 Bhendari stiicr Kdg. Jeunpur,

Siit. SYotl Saxend, W/o Sri K, Sexena, 99/303, sisanau
Badha Gheuraha, K.npur.

e 00 APP licsnts .

Vers us

Unioq of 1ndia through'ﬁeneral Mdnager, N, Rly
Baroda House, lew Dcihi.

The Divisional Railway vieneger, Northern [Railway

Vi

——

i
|
|
_'i

e ——— o ——
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246
1.

R T

Allehabad. G

The Srnicr 2ivisicnzl Commerciel Supdt. N. Rly
DRI4 Office. Allahabad.

Original Applicatior no. 1715/92
Indu grabha pander, Vv/o sri B.N. Pandey, r/o
94/1A Galle Bazer Tilhergenj. Allahabac,

smt., ;*achuri Misra, w/o Sri O.P Mishra, r/o
62, Bhandari stailion Road, Jaunpur,

oo v Appll cant

Versus

Jnion cf India throu?h General Manager, N. Rly
Borada House, MNew Delhi,

Divisional Railway Maneger, M. Ikl1y A llchebad.

senior Divisional Commercicl Supdt. N. Rly DRM
Office , Allehaebad.

.++ Hespondents

Original Applicetion no, 133/93

Kripa Shankar, S/o sri V. Natbh, Vvill reta-ka-purs
F.O. Rem Nzgar, Pistt. Allahabad

Jimes h Chendra, S/o Sri 5. Prased, R/o Vill Tikeri
P.0O. Bhemni Hitsr, Distt. Aallehaced,

eos APpPlicents

\'ersus

Jriion of Indie through General lenager N. hly
Baroda House, New Delhi,

Divisional Railway }lenager, N. Rly, Allabebag

Sr. Divisional Comuercial Superintendent, N. Rly
D, Office Allizhabad.

\\ . s+ Respondents

e o




2%,
l'

—— e e
——

[ ERSY/

Original Ap:lication no. 514/93

sri Krishna hend Pathsk, S/o sri T. pathak, r/o
vill. Amaon, P.O. Sahibgenj], Distt. Varanasi

subit De, S/o S.K. De, r/o Uma Kutir, station
Road, Jaunpur. ;

... Aoplicant

Versus

Jrion of 1ndia through General Manager K. Rly
3aroda House, New Delhi,

" pivisioral Railway ieneger, N. Rly, 4llahabad,

sr. Divisicnal Superintendent Commercial N. Rly
DRI: Office, Allahabad.

. s+ RESEONdeNTS

Original applicaion no. 777/33

satya prakash Mishra, s/o Sri R.S. Mishra, R/0
A/3, 176 Krishna Nagsr, Keedcanj, Allshabad.

.. Applicunt’

Versus

Jjpion Of India through General lianager, N. Rly
Baroda House New Delhi.

The Divisional Railway Manager, N. Rly A llshabad.

s
gr.Divicsional Commercial Smperintendent , N. ﬁ}?

DRM Office Allshabad.

..s RHes,oOncents

Original A ppliceion nc, -67/93

Shechi Kumar 'iishre, S/o R.A. Mishra, r/o Vill

Ghatwa ,ost :archana, P.s. tarchana, Disti Allahabad. |

rresent address 134- Tula Rem Begh A llahabad,

Ra endra Prasad ‘ihsra, s/o sr: D.P. Mishxa
vill Kasidahan, Po>st Naetheipur , Distt, Varanasi

Ancop sSingh, s/o Ssri S.p. Sinzh, Bfo Vvill, and P.0. ‘
iam ‘*ogar Bhojpur, F.S. Antoo, Distt, Fratepgarh,

.« Applicets

\

Versus ﬁg@b. — LHE

S —— — P
T - = — e —————— e — _——-—-—— - =
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2a.
ic

20.

1,

1.

2.

Jpion of india through_seneral 1anager, Ne-K1Y | |

nivisicnal Rai lway -Manager, 1. Rly allahebad. L) e

Se nionr nivisinal commercial sdperintendent N. RLlYy It
Allahabad. 5 iah

mi— ——— 3

Senior pivisional personnal Officer, liorthemn 1
Railway Allanabad. 1| -

genior pivisional Accounts Officer N. Ry

.. Respcndents

original Application no. 1028/93

Ra jesh Kumar Tripathi, /o0 Sri R. Tripathi
R/0 154/7/1, Jayentipul, phumapgeng Allsnczbad.

. v APP LiCdnt

Vers as

Jpion of Indis through seéneral ienajts N. ly
garoda House, M. pelhi. ‘

pivisional Rai lway ..aneger, N. RlY Allahebade

=3

Senior nivisional commercial Mandgerl, N. Rly
DRM. Dfilce Allchakad.

Res pondents

Original Application no. 1243 /93

shiv prakash Dubey, s/o S.D. Dwivedi, /0 i ll,
Mawapura (Kakraha) p.0. Fatehpur, pistt. llaU.

... Applicant

VeI'sus

Jnion of India through General Nasndger N. ndy
Baroda House. New ne lhl.

Divisional Railway Manager, N. R1ly Al lehabad.

Senior Divisional":omnercial tanager, N. Rly

' Allehabad.
\\ .. Respondents

R :




L 18 G
3@. Original Application no. 1362/92 &

1. PpPawan Kumar Pandey, S/o Sri S.S. Pandey, R/o 161/5
A, Azad Nagar, South Malaka, Allahabad.

2. Arun Kumer Singh, S/o lLate Sri Ramkant singh, R/o
vill./pP.O. Kaju, Allahabad. '

=
——

.;.mmﬁjm&

Versus

1S Union of India through General panager N. Rly
Baroda House. New Pelhi.

2% Divisional R&ilway ienager, N. Rly Alleahabad. -

a. Sr. .Divisional Ccmmercial, Superintendent N, Rly
A llahabad.

..+ Respondents

3), Original Application no. 1511/92

Suresh KGMir Srivas&ava, s/o sri R.K.L. Srivesteva
r/o 36A/60, Judhwal, Tilharganj Allahabad.

» 4 f:ipplicant

Vers us

l. The Union of India through General jMenage p
Baroda House. New Delhi, » N. Rly

2. Divisional Railwey pienager, N. Rly Alle p: poo.

e Sr. Divisioral Sommercial Supdt. N. Rly T R\ Ofi;qﬂﬂ?

All ahabd.

32. Criginal Applicetion nc. 1603/92

o sharda Baebu, §/o Ghussit Lal, R/o 1) g5 Nakhas Kona
» - ]

Al lahabad.

*see  Applicant

Versus \\

LE
1

i

. C b b ne : :r.
- 2i§2iaﬁgﬂdd’ 5/9 S abransAnas i, rfo 553 attarsuiys,

I




l.

2
3.

2.

3.

4,

S0/

ynion of 1ndia twough Genersl Manager R. Rly
Allahabad.

Divisional Failway iManacer, I.. kly Allehabad,

sr. Divisional Commercial Supdi. N. Rly A llahabad,

.++ Respondents

Original Application no. 1628/92

vijai Kumar Sinha, S/o Sri D.N. lel, r/o Hapar
Colecny Qr. no. 694-A ijughalsaréi.

gunil Kumer Sinha, s/o sri V.N, Lal, R/fo Qr. no,
603-B Hapur Colony Mugalsarai,

Napayan Dutt Dubey, s/o Laie sri K.D, Dubey, r/o
131-3H, First Avenue, Reilway Colonyy, Smith Road
Allanabad.

e Appilieants

Vers uJus

Union of 1ndie, thrcugh General Manager, N. Rly
Barode House. New D=1lhi.

Chief Commercial Superintendent, N. Rly Baroda House
New Delhi, * ;

Divisionsl Railvey Ramenger, N. Rly Allehabed.

ar, Divisional Conmercial Supdt. N. Rly Allshabead.

.+« Respcndents

uriginal Apwlicution no. 1663/92

vithl. sh Kumar l.shre, 53/o sri H,R. tishra

r/o 41-C Eaghambari hoed, Tilek Naegar, Allahaebad,
sharad phyani, S/o Lete sri G.P. Dheyeni, r/o

c/o 3.P. Dhayani, Prayag Ssengit gamiti, 12-C Kamle
v+ hru H'-'-‘r'ﬂd, r-tllﬂhﬂbﬂdo

Remji Vverma, S/o sri K,N. Verma r/o House no.
= o = Ey - 3 =
173/B Railwey Colony no. 1 Subedargani, Allshabac,

LR .1.ppliCaI'ItS

\
Qe R

#
. R T ———r—— 'i- » e R W
_‘i .
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Versus

1. Jnion of 1ndie through General Mansecer, N. Rly
Baroda Huse, New Delhi,

erintendent, N. Rly Barode

2. Chief Commetrcial Sup
House MNew Belhi,

ilway Manager IN. Rly Allshatdd.
N. Rly allahabad.

i Divisional Ra

4, sr. Divisionel conmercial Supdt.

~espondcnts.

17 78/020 |

ram, r/o C 757, GTB Nagar |

3§, Original 4pplicaticn no.

1. vinod Kumsr S/o Sri R.Yo.
noTeli Allchabad.

5.  virendra Kumar, S$/o Sri R.S. Ram n/o 23/B/76/C/ lg ki
1003, Allepur, Allzahabad. :

grivestava

"2, Sanjdy Kumar grivastava, S/a=SIi-H.F. 5 s
11ahabade 1o

dy KU :

Applicents.

i *v' : r
|
\/eIr's us |
Lo 1ni-n of indie through General Manaser, M, nly
New Celhi.
L]
2, The Divisional Roeileey lieNeger, N. Kly Allahabad.
3. 5r. Bivisicnal Comml. Supdt. Northern Raillway b
nall Office Allchabad. : j‘?_rvjl’

. Respond=nis

[ ]

3%, oOriginsl A pplicetlon no. 1821/92

i. sudhir Kumer /Sfo sri iridaye Nerein south of Janié
Road, "ew Yar, Distt. patna, I'resent Address,
101 Anend Bagh Uld Baihdrene Allehebad,

s f\ppli cent

\l. it
Vers us ‘ﬁa»' |

v



Ze

Se

De

38.

l.

6.

‘jnion cf 1ngis through Gneral iiensger, N. Rly

pivisionsel

2058/

Serooa HOUSE. Jew Delhi.

nai lway Maneger, ! NL.Rly Allanebed.
ST, nivicional ~ommercial supct.lie rnly Allehabed.,

-~ pivisicnal personnal Officer 1, ly Allahabad.
Sr. pivisional accounts Officer, N. ly Allahsbed.

e " ;\ES JﬂdEﬂ'L._

Original applicztion RC. 1822/92
scun Kumer, S/o sri G.F. srivestava, 1/o 101,
J1lc Beindrene Allenabad

. ® Hi’jljlicant

\/eIrs Js

J 1E::uf 1ndie through ‘;ﬁzﬁéhefai Manager, N Rly.
Baroge House. Allehaoac.

=ai lway llanager, N- Rly allehabed.
sr. Dvisionsl ~ommercial Supdt. N. ply, allehabed.
sp. Divisional personral Officer, N. ily Allehabed.

sr. Divisional Account- Officer, N. Rly Allenabad.

.. Rsspconcents

Griginal Acplicaton ro. 1825/92

virendra Pretép singh, S/o R. singh, R/o surehen,
post Shikargani, Distt. Varanasi.

‘irenﬁra BanadJT sinch, 3/0 s1i h.B. Singh, R/o
‘*"ill rrempur, Fosl C"lnk.i.ﬂ, DlS"tt Vo renasi.

1ohan prasad, S/o Sri Lelil,

_'_-)L

i kergan], Blstb. varenasi.

R/o Vill Murahen, post

Erij Rej Yad:v, 5/o Sri B.R. Yadav, 3/o Vill

varaehan, Post Shikergeni, Disti. Varanasil.

\%%5 na Mprari, Sinch, 5/o0 sri R. ruret, r/o

vill :surs han, post snikarganj], Pistt. Vvaranasi.
surendra retep 35ingh, 5/o Ssri R.B. singh, R/o Vill

Pre:n UrFost cn;flu, Distt,. Varancsi.

N
Qe

. sl e . i vy e s
- e = ? -




44 .
1.

V22

Vers us
1. Jnion of indie threugh Seneral aNatel, N, RlY
Baroda House lLew De lhl.
: 2. Chiet Commercial superintendent, N, F.y Haroas
. House New pelhi.
3'e nivisional Kailwey llaneger, . RLY A-lahebed.
4 ST nivisioral Commercial Superintenﬂ&nt A
Neo Rly, allzhabad.
) P E' f:'>p0nﬂen‘t5
=1
Ap. Originsl Application no. 1231/92 Xl gt
= £ _aAlok Kuu;r,sinhd, c'ogri C.Fe ginlie, r/o 233,
— ~ 9ld Bairehéna, Allehabad.
e 2;”?55E§§E§§;v35tave, 5/0 Sri Um prekesh, r/o 86/51
= =" ~¥a&la Danda ihiawap Ul , Himmatgang,_ﬁ.;Lahanad.+:f ——
: s ve  honlicants
et 4
P i
' VeI S JUS
1. union of 1ndia throughienerad kiahc ===, e ALY
qaroda House, hew D 1lhi.
2 nivisional Rai lway Manege L, N. Rly Allahebeo.
Qe ST% pivisional commercial cupdte. N <ly A 1l shabad.

“espondé NS
sTi B.P Verma, r/o 25, Shas Ki
Alluhabﬂd.

griginal Application no. 333/92
shweiank Verma, ~/0
sattl, Khuldabacd.

spplicent

. 9

Versds
of 1nida through seneral Merzjer Ne. hly

union
iiouse, hew melhis

21000
seneral Jenadwl, N.
jzouse), hw Delhl,

nailway :-zwsn (Barodd

X

KLY,

L]

A

]

- 2R3
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(n

49.
1.

43 .
1

i Bk

Chief Commercial Supdt. N. Rly, Rail Bhawan,
Beroda House, New Delhi,

Divisional Reilway Méena.er, N. Rly, DRM Cffice
All s habad.

Sr. Divisional Commercial Supdt. N. hly, Allahabad.

-

M

.+« nespondents

Criginal Apul.catiorn no, 643/94

shiv Dayal Pandey, ¢/o Late sri Pi. Krishan Pandey
r/o Block no,27/10, Labour Colony, Nsini Allshabad.

o:oe. ADplicent

Vers us
The Union of Inida through General Maneger, N. Aly
ngggg:House, New Delhi,
'ﬁ%%i%i?ﬁal Railway Manager, N. Rly, “llaheﬁad.
sf.uﬁi;isional Commercial Manager, N. Rly gllahabad;

s e ® HGpSUHdEﬂ'ﬁS

Original pApplicetion no. 61/94

Santosh Kumsr Sinha, s/o L.J. Sinna, afa 32 Yrs.
r/o Vill Kanharpur, F.J. Khardan, Distt. Varanasi.

& 8 = f{ppll C:'Il'llt

Versus

Union of 1ndia through Zeneral jlenager, N. Rly,
Baroda House, New Delhi,

Chief Commercial Supdt. N. Rly Buroda House,
New Delhi,

Divisional Railway Manager, N. Rly, Allshazad.

Sr. Divisional Commercial Supdt. DRM Office
Allehabad,

.+« Respcndents

\




7o

O

- a——

e

e e

10,

1l.

12.

46‘.
'L.

_ei Prakash sinah,

_—5ujaris, Post sreyudeche,

e

-9, ==Chandan

/
/

l 24

394/93

ingh, /0

Jriginal Applicetion ne.
anand singh, S/o 5ri S.l. S 524-4, lTraffic
colony 4llshabed.

Dayel 5ingf, r/o 5=

L

v ®

ngh, S/© 5ri
lldhﬂb”dr

3/0 31i %.D. Bingh, r/o PG

Raj Kumer Si
EI\”IGGO T"lllergf ;‘l

larg, Allahabad.

gantosh KJmer gingh, S
NiaIg Allkha ad,

/0 Sri :"i."jl-Do Sinc?hv’ I/O b_ I'I'lJGi

5.K. 5ingh, 3/0 NI.B. sinoh, r/o 13/3 Karela Beg
Colony, rllahabad.,
gingh, S5/C STl K.7. singh, Retd.
liege., pratepg=Ih.

Jmesh pretap
principel P.B. INter &e

J -5

singh, r/o Vill.

r singh, 3/0 5ri
Fratapgazh.

sunil Kuma
Gujaria, rost Iyraysadeen, Distt.

4

i R.P. Singh, r/o Vill.

Anil Kuuner 5inch, g/o ST
Distt. gratapgarh.

Achakeri, T/0 - =
T e

-

adhikari, SfoariN.N.
Loco Colony alilsrsosds.

e — ——

69:5*-'B ’ "—E: o

; Lete
supil Kumaxr Barua, g/o srifJ.C.
Nager Allzhebac.

Barua, r/o 89 R.N.

gnar Srivastave, S/o sril R.S.L. Srivestava,

najel K
Al le hatad.

r/o 152 Balua Ghat,
va, 5/o sri d.S. Srivasiave,

wukesh Kumer Srivasis
Allahaba<.

R/o 123 MatiyaeIrs poag,
Appli cents.

veilsds \‘

ral ltandaer, M. RLy

jnion of india, throdJah Gene
New Delhi.

nai lwey Boar, Baroda House.,

cChief personnal Officer, h. Rly Bareday rioUuse,

Mow Ddhi.
Divisicnal Railway llencoel, M. Rly Allahabad.

_ pivisional Commercial supdt., N. Rly
lahebad.

Sri
A 1l

Lesponcdents

original Applicetioni no. 633/92
5/o Late sri ialsRam, r/o 6la/i Telis

\

Ramji, rganl,
Allcahebad,

Applicant
- 25

0N
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/1 25 [/

Versus

- o S

8 jnion cf India, ihrough General Vensjer, N. K1y
no-oda House, New Delhi.

25 The Divisicnal Rai lway Menager, N. nly, allenabec.

S Sr..Divisionel Commercial Supdt. N. Rly Allehabed.

. ** RES;:GHdGﬂtS

4€. Original Application no. 706/32

‘g 1E 1% Dipek Kumdr singh, 5/c Sri (Lete) B. Sinan, r/o
b 1B/8A Bhanghembri Road, Allepur, Allshabad.

2 Akhtexr Naim gigddique, S/o Sri E.U. Sidelique, r/o
174 New NMechdorl Golony, Allahabad.

3e iohd. Keleem, 5/o sri AmMLr Jddin, r/c Vill patuliki,
p.0. Kanehti Distt. Allahabad.

4. pilip Bumsr, s/o0 ST1l A.P. srivastsva, R/fo 9 Elgin
Road, Civil lines, Allehabad,

Se km. Shashi sSriwastave, D/o Sri L.h. grivastave,

r/o 347, L1G Govindpul Colony, Allahaiac.

s
€. suresh pratap Singh, s/o sri ram Nesh sSingh, r/o
vill Chand Kamaniyé, F.0. Khuti F.S. Khers, Cistt.
allehabed.
vees Applicant
Versus
e ey
1hh I NS Jnicn of Incie thro .gh Sec=®lory, pai lvay Boerd,

Rafi Merg, Mew Delhi.

2% Generel lianager, N. Rly 253 lway Bnawan, (Barocs
Souse) ‘‘ew Ddhi.

3. ~hief Commercial Supd. N. rly Raiiwey BhawaD
(Barod. House) All¢ lacad.

4, Divisional Railway MaRagel, N. pnly, allahabac.

S. sr. Divisional Commercial Supdt. Iv. kly, DI
Qffice, Allanabad.

... .iespoOndents

4%, Original fpplication no. 643/ 92

A
Rt

- bk
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l. Ram Murteo, S/o Mewa pel, r/o 71 A Dele Allapur,

Alldhakad,
oo ADplicanTs
’
f Versus
¢ - . a
: 1, ‘nicn of India through Generel—‘ansger, N. Rly
Baroda House, New Delhi,
A Divisional Railwey lianeser, N, nly Allchdued.
3 Senior Divisional Commercial Supct. N. Rly Allshaba i,
.o - RESPONdents
b, g rr \ '
} AS. Original A pplication ro. 731/92 i
; Lo Re’ Kumar 4dshra, S/o sri K.K. liishra, r/p
4 - 26/10, shiv Kuiti, Krical Bhawan, Allshsbed.
_% 25 Frank ..ichard l‘enesse, s/o sri !.R. Menesse,

94%37, 2ld !iumferdgen)j, Allohsbad,

| ais A DML CATIES

| : Versus |
|
iy Jnion of 1ndie, th rough Senerel [isnsver, N. Rly
Rail Bhawan, Rarouce iiouse, New Delhi.
2 Divisional Failway aneger, MN. iily DRM Office,
;{rll 4 b-.-.':C.:-
< Senicr LCivisional Commercial sapdt., DRM Office,
Mawab Yusuf Road, Allchcibac.

. ++ Responuents

a—

»

o/

A9. Criginal A pplicstion no, 736/92

1L, Frakash Chsndre, randey, 5/o M.D. Pandey,r/c
vill & Pa2st Dubawal, Distt. Allchakad.

.. Applicant

VVeIrs us
l. Jnicen of 1ndia, throu:h 3ecrevery, Rallwey PRoard,
fvew De lhi.
2, jeneral lianager, N. nly RReilwey Bhawan (Baroda
HDUSE‘) I.G‘“’ :.rf.‘lhlg \
%f\# L T
— Py - = - - Vi — e s it - - - -




o
TR 2,
3. Chief Commercial Supdt. M, WRlyReilwey Board,
New Delri.
F 4, pivisional Railway vanzaoet, No, nly IR’ vfilce
. Allcf he bhad.
9% Sr, nivisicrnal Commerciél supdl. N. Qly, DRV
Alleé hebead.
... Respondents

&p, Criginal application no. 280/ 92

1. Guleb i.em, 3/0 Ram Daur, /v vill. 3¢negur, P.U.
< .C. Senepur, Disti. Jaun.uz.

. s Abplxcant.
VelsJs
1t Jnion of Indie through seneral jianacer, Ne aly
Saroda House. i‘ew Pelhl,
2 pivisionel Railway 'lancger, l. " ly, Allehabed.
Se sr, Divisional Co merciel supdt. M. Rly, DRM
. « o liesponcents
1. original Applicetion no. 961/92
le purgesh ;.ani vjshra, S/o Sri C.F. ‘ishra, R/o
433=‘L Kydganj, Allahshac.
{Qﬁ n,  permeshwar Prasad Trivedl, s/o sri R.K. Trivecl

af/

r/o 116-A Bahadurganj, Thakur Din Ka Hatlha,
Distt. A llahebad.

Se ahdnra Prasad Mishre, s/c sri K.P. Mishra, r/c
577-4 MNal Rasti, MNeta N\ager, Distt. Allahabad,

.o« Applicent.

; Versus
Lo Jnion of 1ndia throuah Seneral Manager N. Hly
RBaroda touse, l.ew Delhl.

e Chief Commercial Supdt.,N. rily Berode House, New
D" l-h.L-

3 nivisicnel hailway llanagjer, N. rly Allehabed.

4. senior Divisionsl Commercial Supdt, CRY Office,

Pll ‘Hl 4
niy hllahabad. \ Re p(}ndeﬂts

Qa.i\‘, «o T
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1.

o/ 7

I
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1/ "2BI
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sriaginel application no, 2071/92

- ¥ - [l B
pinesh Frasec kFencey, s/c sri R.N. fianﬂi r/
vill. zelwan, P.O. rahara, Dictl, .JATrzepUle
.es Applicand

Versus

- " =3 & ... T i
ini on of India through seneral lianeqes . R1Y
ew Delhi.

Divisional Heilwaey li8neler, 1o, aly allanabac.

. &Y W = { oy ‘h-b&d% “E
ST pivisionel-Comnercial 5ipdt. N. Rly Allehe : |

Recponcents

Original Apulicetion no. 1203/92
krishna lLal 5/0 sri G. Seficl, r/o 12/14 [i.G. MaId,
G.G.1 .G, ‘Gonpound, Allchatiad,

.r3hendre sirgh s/o sri J. singh, r/o 2/85, Ramd Mand
I ) 3 Allchub&ﬂ, !J t

j.&gar, Latiyers Road, Alilépur,

Snenker Singh, S$/o Sri hem Autéar S%n?h? réo
Rame hand |agar, ietiyarse road, Allahebad,

¥ yi8 -
ol 4

2/45,

singsr Rkam, R/O

o Ssri Dal
3o P Allshabed.

Tej _ahadur Ram _
5 : Al Le nar,

87=-n/2=-C, Baghambari zcad,

Yogendre leth,s/0 SI1 pudh hath, r/o 5335, Colonel Gun
Hl 1¢nebsd.

o ale Ap.LiCunis._“ :

\Vers us

gnien of 1ndia througn seneral iiansjed, M. RLy
Berogda House, Mew Delhi. .

L]
]
:
1
:

- - - "lrﬂ'"" . = _( £y I '.., = "
nivisinal Reilway imandel, Northern Railway,

}tl leta bad.

n -~ v 1 i "_" y ‘.
cr, Divisicnal Commercial sSupdi., N. hiY 4llzheuac

.29
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¥ 7 | I""
\ /i 29 [/ J
54, original poplicution no, 1207/92
s guresh Chandrd supta, B/c 5T ¢ ja HRem Gupila, 3
r/o 2'/3, hew Rewd tui Llding, Leadel ROdC, . q
allahebzd, Il
25 per tho sarthi Dobddar, s/o sri W.K. Dobdax, 294, nwueT | t
pur, nlleficbec. §
-, == . s ~opulicn TS,
\ VeIrsus
% ynion of 1ncia thr ugh serneral [LanNa er, be KlY,
peroda rouse, ite pe lhi.
t | - & L] # - £l
"l 2o Divisional Kkai lwey lianazer, e . ly Allehsbéad.
3. sr. Divisiovnal Commercial sapdt. b yly allahabec.
... ltesporgentz. i
:
|
|
urigianal A pplicetion no. 1345/92
krishenakant Srivastavd, 5/0 sri (~ate) vunni Lal |
SrivasiaVe, r/o nama heno lhaDEL, RBhardwe ) Fulam :
allehakad.
& 2. smt. lshe ani 5rivasia¥d, /o sri D.C. srivasieva
r/c 520KL Kydganj, ALlahadac.
3 —~atesh srivastave, 5/o0 S:1i Kripe shenker, r/0
72- C/2, ..atiara Road, Bharadws] Purem, Allchabad.

Z.Re Singh;, R/o vill Ixarayalfj

Shen Shyan singh, s/o 5ri
Allahabad. I

npur, Post shivgarh, Distt.

nday, S/o sri S.X. Fandey,

e Brijesh Kumar Pe
ralviye naQel,

r/o 46, Kanche Rei senue Prasad,

'; aAllahauad.

hp}fi ll C ﬁnts

\ersus
1, Jni 2n of india thro igh General li@anagel, N, Riy
ngroda House, hew De Lha,

el 1':. I\'lYl ﬁllf_-l \':li:}ad.

' Divisionei Rai lway ana jei,

sr, Divicional commercial su.dt. N Rly, Al lanabacd.

\K ... Respongents

-~ =30
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original Applicetion no. 1344/92

vinod Kumar Srivastava, S/o Sri R.P Srivesteva,
r/o 751, ..uir Koad, &eJjapur, Allchatad,

«ss Applicant

— S—— [ —

Ver«us

u

Jnion of 1ndia throujn Geperal jlanager, I, Bly
parcda Houise, Mew Delhi,

pDivisi na. Railway ii@najer, . nly, 4 llchabec,
a1

Sy, Divsional Commercial Supdt., ive Y Allehataag,

- ® ® iiE‘S}.ﬂndF‘ﬂS

Originei A.ulicaton nc. 1230/92

24 Iaemudcin, S/o Sri S.H, imensddin, 1/O

- = - - tior} = e

:-:’ U ‘-";J‘ E; ke 1-” ::' c‘ "'I'I"L: LY ] , ‘ -‘."cﬁiluh s
1/0, Shonsnyem™lager, Rellway Coclony, A llanstdd

~| U

Dheerendra i éth Saxena, s/c Sri Decna hath S.xans
a/o ué-il-h/T Remer Xe Pure, Sulem Sareil, Adlabhabs

o o0 .".Ppli Cf‘nts
L
Vers us

jni on of incia through General jiene
.zroda House, hew Delhi,

" 1
1exr, N, &y

L)

Divisionel Railay !eneger, N. iily Allehakbad.

sr. Divisioncl Ccmmercial Superintendent, I. Rly

Lllgrebad.
O

.s o ilespongents

original 4 pulicat:on no. 1239/92

Prem Shanker, /o0 $ri G. shenker, r/o 36/31 Kela
Danda, Hitistgana, Allahabag,

Kemeshw.r | eth snverme, $f/c Sii Ram 131- [ircls Nager

s o> 1pr+]j canit,

VeIs us

Union of indie throgh General i.enager, E. rly,
_e10dd House, Allahatad.

-DivisiOPal Rai lwey nenagez, N, Rly, Allahabad.

\\Qﬁh’ - g

T -

s

C— ——
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F 3. Sr., Divisional Commercial Supdt, N. iily allahobad.

| —

L ] RESpDnﬂentS

59. original Application nc. 647/92

- . le Verun Kumar Shukla, S/o Sri as.p+—Shukls, r/c 3
79 A V“inhazpur, Beni Ka Hats, All:havad.

o g .%}.Ji.licaﬂ't.

Versus

|

I

L jnion of jndia through General lianeger, N. Rly y

L Baroda House, MNew Delhi. :

I

§ . on Divisional Railway Meraser, N. Rly, allehabac. |
s sr. Divisional Commercial Supdt. N. ily

~1llehsabad, |

«o « nESpoONcenis

'\....
6¢. ouriginal Appliceticn no. 494/99

Tes Suresh Kumsr S/o sri Tulsi Ram r/o 25, Lukar Ganj,
Allahebad,

.

siare. ADGLYCINE

Ve rsus

il Jnl n of Inide through Generzl jMemager, M. hl
Eeroda House, New D-lhi,

25 The Divisional Reilway Maraeger, N. Rly, Allcnabed.

4 a 3is The Senior Divisonel Cocnmercial Supdt. N. Rly I
|
i ‘ Allsho oad,
q, 5r. Divisional perscnnel Officer, . Rly, Allehabad,
D% Sr. Divisicnal Acrounts ufficer, N. Rly Allechabad,

I EQEEA'OndentS

€ty Original Applicction no, 495/92 :

1h- Rarniri Kent patel, 5/ sri Cnandre shexzhar, £/ o
2, Rama liand Negar, Allapur, Allshabe-x,

«+e Applicant.

.

Quf_.‘*l.- TS 32._
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1} Jnion of 1ndie throgh the General NMalSGJED, h..ﬂly
- oroas Llvuse, New pelhi,

2. Jiviciovi ¢l Railwey vanager, e nly allehcbac.

3e seniro Divisionel commercial Supdt. I. kly Allehebad.
4, sr., Divisiomnal personnel Officer, i Hly Allah&%&éf——ﬂv| 

S =z, Divisicnal o ccourts Officer, I ply Allchabad.

61. Crizincl Application no. 513/32

1. rabha Shanker Yadav, 5/0 Sri R.F. Yadav, r/o f’ﬁ
1C Thron hill Roec, Allshabed.

.. Jsrpplicent

Versuds

1. Jnicn of Irdis through General .cliaCer, N RLY
Earods LOJse, MEW Delhl.

2 ~jvisiconal Railway i3anejel, N, Ely Allsghecac.
35 sr. Divisional commearcicl Supdil., ite nly Allehsbed-
4, sr. pivisionel perosnnel Cfficer, . Rly Allahebad.

r. Divisioral Account Oofficer, N. BiY rllehakbad,

..+ nespordents

63. Origiral Anplicaiion no. 527 /92 :l
1. 4nil Kuuer Srivasieve, s/o sri V.K. Srivasleve,
r/o Rly Cuarter, subedergeni, ..ilc' abad.

2 rekash Chundre rencey, g/o 313 A.F. 1enaey, r/o
191/24 Tia'roup pur, Allanabsac.

3. Rakesh Pretap slrwh, g/0 sri R.B. Sirch, 1/o
vill & P.C, Kotwa Teh;ll phulpcr, Dastt Allzhabad.
G iir i% ;“.W . s/o Ssyi G.b. KHSXE, r/o 36=-0-Ahlyapar,
i -:.u:. 5

oo ,’;{:—pliCdI‘.'tS .

Vers .S \

A

== %3
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.1|
1
|

F ' HE R

le Union of 1ndia through Secietory, Railway Board l
Rail Lhawen, itw Delki, |
2. 3ener:zl encger, N. Rly Cexroda livuse, Kew Delhi, |
-4 3 13 - L Y 1 |
3 ~hie{ Comme rciel Supdi. .. .Rly Sercds louse, ﬂl
e W Delhi . i
: I
% Divisional Railwey Manccer,w.—=ly, Dk Office, &
Allahabed. I
5. genicr Liviicnel Commeréiul Supdt. N. Lly Allaliacad. ‘

veo s HRESPONICENLS

6%, Ooriginal .gplicstian no. $32/22

l. aleya Kant, S/o sri s.K. srivasicve, Ij/o 528 "
Sachambari !Housin: Scheme, Bharadwajgpuran, /llahepur, 1
L T At*’? licaﬁt ‘i

|
|
Versus l,

Te tinion of india, ihroisgh Zemer:zl anecger, N. Rly |

= new Delhi,
; |
|
2 Divisional LKeilwey mcnager, N. fily, =llehebad. | 1
i senior Divisional Commerciasl Supdt. iv. Rly &liechabad. H

.+« Responcents

6&. wurizinal Applicetion no. «76/32

3 ' B 1 - L — - — - - & ; " ] - . gy -— - - - 1

1w _;1'}1'!.‘,{"11 |\1_n..h31 _-,;11\-":‘,‘-3-. :;I'LFE., ‘J/G ,__;Il J._C.-‘I\SH-I."-- FIGSDE
JLiV o 5leve, y/a 155 Zajzawkeri Gr 1h j.direman YOojha,
~llghepur, 2llahabad.

vy Applachintn

Versus
1. Jrniorn of Indie throuah Scnerel jienager, K. hailway [ B
BeroZ: louse, l.ew Delhi, | PR
zre Divisicnal Reilway . anager, ile aiy. Axlshelbad, |
3 Sr, Divisionel Commercial Supdi., . Kly Allahabad, -]P
4. Sr. Divisional persimnel Officer, N. ®ly zllahavad. P
Y«  5T. pDivgeional Accounts Cfficer, No Rly Allehabad.

o0 e mst.aonf{ent5

\ SEC :
Q&h# v ;:f

o E——




R T
Originel Applicstlsan no. 477/92

Leun Kumar, 5/o0 sri Sysn Charnd, r©/o 42, Beba Ji ka
Ceugh; Ailsliakad.

. en ,%}}}-ljﬁbﬁt

Ve rrs uc

Jni:n cf India through General jianager, h. Rly
Baroda Hous¢. New Betihi,

Divicioncl Redlvay cienager, I« 31y Allshsuads

Sr. Divisiourial Commercial Supdi. . Rly Allshabad.
Sr. Divis ionel F erosnnel Ufficer, M. Rly Al;u.abﬂi.l

v
H

Divicional Accounis. Cfficer, I'e Riy Allehabad.

... nespondernts

oLl .:.r'.;.l &“FJIJC;,L On o oo l/QS

Jpwndra gsingh, S/ojsci 3. singh, r/é Tajpur post
.,_,JIJ-I\ l-..i--l- ‘9 pl-._‘l' Su:{ﬂldih, m:‘-:'lltt ‘J’ETEIZES:L-

=
&)
RS

3 3h, o sri R.N. singh, r/o
1hjgur post Szkaldhi, FaSe S55kaldih, Distt. VYaranasi.

o & » ﬂlpp li!:f:.'-'n.[a

-

Versus
Jl']luﬂ "t ihdla thro I'1|": u,_;EH.CI‘al 1..arlhfer Iy o Bly
ﬁglluby Bosrd, Baroda House. jew Delhi

Chﬁﬁf Comrerciel supdt. Iv. [ily Derods House. ~emwpslr1
Divicicnal Railway lienmazer, . Rly Al 0

P e * - =

R = | g . 3
o+ a 3ANVEBEIL1 UGS LIS CY

=
f
]
L7}
G
-

(u

1 Supdt. N« Rly All=z

es . HESPOnCEentis

Criginsl Application no. 228/63

Sanjey Nerain Prasad, S/6 Sri R.L. Presad, r/o
22 Leth no. 1 lL.ew Mehal, Mughalsarai’,

Hexrl iarain rrasad, S/0 ey RS, Prasad, r/g
vill Nedilpur, ;ost charaon, Distt. Varanasi.
\ oo Applicent
f
m 2 -35
S T
P - e e SO

\itg

-
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L
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[/ 35 [/

\/e rs us

Unioin of Indie, through Senerel jjanager, N. Rly
hailwgy Board, Dcrode House. hvew Lelhi.

Chie{ Commercicl Supdt., N. Rly Baeroda llouse
hew Delhi.

Divisior.al Railway Nanager,. N. Hly, Allshakac.

Sr. Divisional Commerciasl, Supdi. Northern Railway,
Allehabad.

«es liespcndents

Original Applicatior no. 219/92

Ram Singh Yadav, 5/o Sri R.4i. Yadev, r/c¢ Vill.
Pursbharghai, P.0O. Suhansa, Tehsil Fatti, Distt.
Pratepgarh.

‘Ima Shanker Yadav, S/o sri R.L. Yadawv, z/o vill
Behdaul Xhurd, P.0O. Gaura, Tehsil petti, Distt.
rratapgerh.

On Prakash, S/o Ssri R. Dular, rfo Vvill. Behdeul
Khurd, P.O. Gaura, Tehsil Fattl. pPratispgarh.

Vesudev, S/o K.N. Y

_ adav, r/o vill. Xudia-ka-pura
Tehsil Machchalischar

y, Distt. Jaunpur.

svenAppilicants

Vexrsus
Jnion of Indie through Generszl |anager, iorthern
Railway Railway Dcard, Barods :lousa.
Chief Commercial supdt. N. Rly, Baroda House. New
Delhi.
Divisionasl Railway Mena er, N. Rly Alle 1abed.

Sr. Divisional Gommercisl Supdt. N. 7.1y, Allahabad.

e no3poONdents.

Crigianl application no. 197493

chet singh, J/o sri Raj Dshadur singh, rfo Vvill.
]nﬂr -‘Gn ; ~..J::l, Qﬁ"’!ﬂl ahc,., J_J.-I-J-tt 1';_.1‘67.&..,1.

sniv Kumar,liishra, -5/0 5ri sh |

_)Il.-.u.. LR | L oglvy hal B ﬂr ‘_;/'U _,J...,:l I;-i-‘" f -1 IL-, I" J
vill Tatihara, Fost Deonshti, Distt. Allzhebads

.

Al - -— . - -
1.",1J.]. ia G, FOs1l Seink udh,

Vinod Kumcr 3ingh, s/2 C.i Ce2. S1030,
l;"
-.J'

\

r
[ ] -

4
tt. VaBsligein,

e —
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1l

Zarkesh Chandra Tripathi,

C.lef Commercicl Supdt. Baroda House, ivew Delhl,

LSRG,

s/l §Wan Rt
1o vill. shisakpura, Post Seidated, Disti. Allanscec.

shyam Krishen pwivedi, s/c 511 V. Dwivedi, r/o
vill, Topo, Lekshaurah, Distil. Allahiocad.

« o prlica“tr

VEXrsUS

Jnion of India through 3nersl jjanéecer, v RKly,
Acilway Dhaewsn, Barodc ijouse. ..ew Delhil.

Divisional nailway icnager, l.. Rly & Aliahebed.
aun“8%534v¢51u g4 GTHFLClJl Supdt. .. Rly, ; q

.L.“-{rl. -I--IT * -I-dl lg ¥
. o8 HESpGﬂdEﬁiS \km\EJﬂf

Criginel Applicetion no. 162/93

prem Shanker, S/o Ssri S.H.N. Pandey, r/o 45 Gariwen
Tcla, allshsbad.

Jaﬂj y Kumar, Srivasteve, §/o 5:i (Lzte) R.P.
rivesteva, r/o 16/11 l.ew Sohhbatiabagh, Allahsiad.

j;—:-,:‘tar.'. Adhiker, S/o sri N.N. Adhikzri. r/o 695-6 w
rLeco Cuwlony Allshebad.

:j; 1:“ Prasad ;:;v;st va, s/2 sr' (& dte, N oP.

Rajendra Saraswat, S5/0 Sri P.S. Sareswac, L/0
63 3eriwsn Tola, Allshslaz.

om I'rakesh Zrivaslavea, Sfa srispats 4+ivastc13
r/"J Rt (".34) ~al Jhc:h..r._.:...l .._,D'J.-Jny 3/.‘.‘! -11 ~apul ﬁll hebad.

Lhilesh Hd:rr Srivastave, SA0. SEAt T icn J.ivu_tav

|
|
4

/! '

4 D/ A l'” *l\‘,;,r,. walgal L_,..ﬁ'. ‘}’ Cu.....J“Y '\.L J..,_.ulc:ILﬂL‘-

ashutosh Kumar Srivscisva, 570 5ri K.5. Srivestiovs,
- N e o ; PRl B ] 10

l/u a’h—f J-l ..J 'T‘ ‘-""-J ‘ru .l.‘-J.'HJ-I Ak Lilc Vel s
.‘.r;"?r:: _1j Jl}l .u = J-Il'b ...,,- :: |:p Y ..I.' ._‘Il/ 14&.- -:l. J L] S I‘ :":.l i‘.f_.-Sr:r‘-_f‘Ira.
L7 11 T""‘J'.)’c.l,d naijaely ﬂJ.J..__.!.‘lClLJJCJ-
Egura; fumar Verme, 35/0 5.1 K.S. Verma, Iz 0
lDO/lJZ-«slchlyﬂ‘a Road, ~liechiabad.

.o I\I:E-Jl: 'E:I!lts.

Versus

. —— e T, -

Unisn of incla throigh Zenergl Manager, ive Rly
U -~37
e |

e e————— ———
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Hailway 30ard, Barode !iOUSE, Al lew Delhi.

chief personnel Oificer, horthern Railwey, SHarcds
souse, l.ew Delhil.

Divizional Railway iarager, ive ily, Allshisbec.

gsenior Divisional commerciasl Supdi. . Aly,
Allahalkad,. by k] -

e+ HESPONJUENTS

Original Application no. 161/93

sheo Kum.r Yadav, S/¢ sii P.L..Yadav, r/o 164-A
Alopibagh. alle'.abaa.

chailendrs 3ahail Verme, g/o sri B.F. Verme, r/o
301/41-4/9E Tilsk Nagar, Allahebec.

@

¥m. HRajeshweri, D/o sri Ram Dass, rfo 2/92-A
wamanand l.agar, Allshabad.

sunil Kumar Srivastava, S/0 Sri A.N. grivasleave, Kl
r/o 127 liatire Road, A'lahabad. :

<ejesh Kumar, s/c 5ci S.F.L. Srivasteve, r/3
c.2.C.L. Srivcstave, Sucamadih, Dhanbed.

“t

awadesh Kumer Singh, /0 ‘'SEi J..Singh, r/o sursghiys, _
Fost -anscih, Distt. Eellia. i

anjani Kumer Srilvasiavs, s/c sri V.N. Srivaéstava,
r/o 28-A Krishan degar, Allahéebaa. .

ruriesh Kumar, 5/0 Si1i T. hain, r/o 543-3 Chznshyan

K& 1
hagar, Allahabad. !
Shyam Frakesh Srivssteva, s/c sri P. L&l rfo ;

zvg 54 paghambari Colony, Allshabad. i

Lalit Kumar, s/

o Sri prem Kumar, r/o 16/11 !ew
gohbatiabaghk, All

shabad. |

oos . ANDIICHRET

\Versus

Jriion of india through General ligneger, . nly
Baroda House, l.ew Delhi.

~hinf persornel Officer, i. 3ly, Barocs iouse,
lew Dalhi.

P —— i

nivisional lteilway ianager, L. :ly, Allzhabede.
|

senior pivisionzl Commerdizl Supdt. N. Rly Al lahigbad.

s e — ———
- -

\ s 8 e :'\E.SFGTI-..EI‘{,S
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73 . tu:'igi.nal Applicatien Ne., 150 of 1993“

1, Shri Dhirendra Kumar Mishra, s/e
Shri H.M. Mishra, r/e 23/47/107 B

Indrapuri Celeny, Allahpur,
Allahabad,
----dﬁpplicant

Versus

l. Unien ef India threugh Genral
Manager, N, Railway Head Querters

Uffice Bareda Heuse, New Delhi,

ece e Resp.ndents

O R D E R(RESERVED)

JUSTIGE B.C. SAKSENA, V,.C

This bunch ef 73&::;5&5 in all invelve almost

identical questions of fact and law and reliefs alse. O.A

83 of 1992 is being treated as the leading O.A. The number

v,
of days eof werking varies in each ef the O.,A and breadly

the peried ef werking ef the applicants as Velunteer Ticket

cellectors ranges between 5 te 18 days and that tedé on the

allegatiens made by the applicants in the month ef January

1982. |
R

2, The applicants alleged’ that they had werked for
the peried, indicated by them in the varieus Oehs . in the menth

of January 1982 @ #s,15/= per day. The agplicants allege
that on the basis of Railwag Board's letter dated 6.2,90
they made representatien regarding their re-engagement as

Volunteer Ticket Collecters since they had werked prier te

.1.7 l-!-.]. .86.

I35 Reliance fer the claim is based on the decisioens

ef this Iribunal as alse the P.B, in a few 0.,As preferred

\
Ve
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by pzrsons similarly circumstanced. The applicents,
therefouse, have sought a relief for a direction to the
tespondents to re-engage the applicenis as Volunieer
Ticket Cullactore or Mobile Booking Clerks &s per Extant
Rules. They have also in some petitions prayed that &
direction be issued to the razspondents to take thé peti-
ticn2rs on duty and pay back wages from 1C.12,SC till
the dste when they first presented thems@lves for engage-
ment,
4, The respondents heve 1esisted the petition end have
filed a councr affidavit as also & supplemantary countier
affidavit,
e The applicants have filed & rejoinder effidavit.,
The appficants have admittedly not re-engaged afier taeir
short stint rsnging between 5 to 18 days in the month of
Jenuary 1982, The Reilway Bosrd's circulers deted 6.2,90
1s annexed as Anexure Al to the leading O.A and have
also been annexed in kkx some of the U.,As. A p.rusal of
the said letter shows that in the light of the judgment
cated 26,8.37 of the Centiral Administrastive Tribunal,
Principal Bench, New Delhi in O.A. No, 1174 of 1984 (Neera
Mehta and Urs Vs, Union of India and Ors ) and dismissal
of the SLP No, 146.3/87 bty the Hon'ble Supreme Couxrt
on 7.9.39, The [ailway Boerd has decided that the ‘cut
off' cate for being considered for abscrption in
reguler employment against reguler vacancies earlier
provarded to be 14,8,81 will be substituted by 17.1.1,86
Paragraph 3 of the circular letter is the anchor sheat

tor the claim in Lhe present U.A which reads as under:-

\
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|
" In regard te candidates engaged as Mobile }
Boeking Clerks discharged censequent en 1

|

digcentinuance of the scheme by zenal
: . Board 's |
o Railways, as a result of/%letter: dated

17.11.86 er any earlier instructien te the

same effect may be re-engaged as Mobile ?
Booking Clerks as and when they appreach |
the Railway hdmin%stration in regular £:n1
| emp leyment may be censidered after they

cemplete 3 years ;f service as Mobile l
Boeoking Clerks in!'the same manner as in H |
the case of other Mobile Booking Clerks |

covered under para l. "

G. - In paragraph 1 attentien was invited te Railway
Board's letter dated 21.4.82 and the 'cut off date!’

previded therein was 14.3,.8l,

3. We have heard the learned ceunsel fer the parties.

3 Qe Shri B,B, Paul, ceunsel appearing fer the respe-

PRy & S

ndents raised a preliminary ebjectien that the O.As are
barred by time, laches and acqui’.:éonnce. 1‘

9e. h The learned ceunsel urged that the applicants
have net been engaged after January 1982, He further
submitted that the Railway Beard's letter dated 6.2,1990
dees net govern the applicants whe alleged te have werked
fer a peried between 5 te 18 days as Volunteer Ticket
Collectors., He further submitted that the applicants were
net discharged censequent te discentinuance ef the scheme

by the zenal Railways as a result of the Board's letter
dated 17,11.86. Their discontinuance had'taken place feur

VL Rpdl
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|

years earlier and noet on the basis ef the Railway Board's |

said letter, }
1l0. The respondents have alse disputed the cerrectness i!

eof the averment made by the applicants abeut their having

"~ “worked fer the duratien indicated by them in each ef the |

O.As, The applicants in suppert ef their assertien of F

-
..L..'

having werked in the year 1982 for & number ef days indicated
by them during the 'Kumbh mela' have been aneexed, cepy eof;

cittiificate stated te have been.iﬁsued by ene Ram Das whe
e ad

has given out his designatien as/Ticket Cellecter AKM, N. Rly
Allahabad, Cepy ef such a certificate has been annexed as

S =55

Annexures A=-3 and A=4 te the leading O.A, Shri B.B, Paul
submitted that Shri Ram Das was net competent te issue this
certificate and the said certificate cannet be treated as
preof eof the working peried of the applicants indicated in
the certificates. We, however, feel that it would not be
necessary to enter inte this centroversy for the purpeses
ef deciding the O.,As. We, proceed to decide the O.,A in the
light ef the claim based en the provisions of the Railway

Beard's circular letter dated 6.2,90. We, hewever, make it

clear that we may net be unaersteod te have accepted the |

|
w.
claim ef the applicants with regard te the days ef their ![
¥
werking, We may take up the plea of the O.As being bsrred r

by limi}a?ion. Admittedly, nene of the applicants initiated
any“'udlgaéiproceedings in any ceurt te challence their
discontijﬁénce made in January 1982, The €entral Admini-
strative Tribunall wes censtituted in November 1985. These

O.As have been preferred in the year 1992,

1%. As noted hereinabeve, the basis fer the claim

apart frem the provisiens of the Railway Board's letter




‘and in!/U.A. No, 131/92 Lalji Shukla and Ors, the only
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of the Tribunal. The said O,As are O,A. No, 722/9C

Rajendra humer Srivastava Vs, Union cf India and Ors, C.A

No. 471/80 Mukesh Kumar Srivaestava Vs. Union of Indis and

Urs, O.A. No. 638791 Madsn Mohan Pandey Vs. Union of Indias _

and Ors. No doubt, in these cases orders for re-engagemenc
of the Fpplicants therein had been passed. uUn the msterial
placed in the supplem:zntary affidavit we find subsequenily
in several other csses cdecided by this Bench of the |
[ribunal, & different view was taken when it was pointég =
out thdt the Railway Boerd's circulcr applied to !ebile
Booking clerks and the decision in Neera Mhta's casse was
in respect to tobile Bocking Clerks. This distinction was

|
noted while allowing & few review petitions in some U.As

directliion given was that the respcndents mey consider and
analyse the cases of !Mpbile Bocking Clerks and find out
if any scheme can be framed by them laying down a parti-
cular criteria for re-engaging them on casual or daily g|
basis, Ajainst this decision, the Railway Authorities
preferred en SLP before the Hon. Supreme court and the
Hon, Sup;en,e court by an order dated 7.%4.94 passed ;ﬁ
fol‘ow¢ng order :-

" Delay condonec. The order only gives & dire-
ction to the petilioner to f£ind out any scheme
can ke fiemed. The Union of India
can examine the matterz and if it is

not pessible to frame a scheme, record

ils {inding accordingly., There is no
obligstion c&st by the impucned order
that the scheme should be framed in eny

c ase sub;}r.ct to the 2bove observetions the SLP
| is disposed of ",
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Subseguently, the Railway Administratien consideredx the

. : . - i s

pessibility ef framing a scheme in the light ef the aire-

R

ctiens given in Lalji Shukla's case by the Bench ef this
Tribunal which was dlse repeated in seme other O.As which &
came fer decisien subsequent te the decision in lalji

Shukla's case.

12, The Railway Administratien in the supplementary l
counter affidavit have indicated that they have taken a j
decisien that ne scheme canbe framed fer Velunteer Ticket i

Cellecters feor abserptien and regularisat%on in greuw'C! B
€

categery pests since this weuld militet gainst the statutery if
previsiens laid down fer Recruitment ef Ticket Collecters etc

as centained in para 127 ef Section B of Chapter I ef the i

Indian Railway Establishment Manual 1989 Editien, They have -i 
further taken the view that ne such pests er vacancies exists i'
en the Railways fer Volunteer Ticket Cellectors/Mobile Boukingl¥f
Clerks fer their re-engagement en casual er daily basis, i:
15. It was also held that re-enagagement will burden

the public exchequer and will alse enlarge backdeer entry

and will a@ffect reservation pelicy as centained in Article
16(4) of the €onstitution ef India., It was alse held that
framing ef such a scheme for those Velunteers whe have clearly
werked fer a peried ef merely fer 5 te .18 days will be against

public interest as the pests filled up by them are generally
by direct recruitment threugh the Railway Recruitment Board

epen for general competition and the eligible persens at large

would be deprived ef their legitimate rights,
\ [
%\’ . » |p44 |
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1%, Admittedly, this scheme has been given up after

47.11.86 and the Railway Aadministratien has fer cogent reasens

indicated tlmt it was net feasible te draw up @ scheme &s

rejuired in orders passed Bn varieus O.A.s

16. Shri B.B., Paul hos also invited g@_y our attention

to certain decisions in review petitiens which were allowede

-.
-

o 3. On the basis of an anolo of the decision b\v.:"'
@@ﬁ@%&?ﬁ _ gy y

Principal Bench in 'Neera Mehta's case direction fer re-engage

ment had been passed in the O,As, While Gesdd®ag allewing the

review pegitiens it was neted that the decisien in Neera
Mehta's case was confined te Mobile Beooking Clerks and there
is ne parity between Maobile Boekiny Clerks and Velunteer

Ticket Collecters, The present applicents fall in the latér
category,

16, Quite a large number of decisions have been rendered

frem time to time and the view taken in the earlier decisiens

have been washed dewn er even net accepted in latér dafﬁfions

and a directien te draw up a scheme was enly provided as in

la1ji Shukla's case(Supre ), which was followed in many other
subseyuent decisions, The turns and twists which have "taken
place in the view expressed on the question heave been referred
to show that the decisions of this Bench of the Tribunal on
the basis of which the applicants/iiiiming similar benefit

being extended to them do not hould the field.

13. we may now take uy . :
S ¢« take up fOr consideration the _
benefit of the plee of

4L - ] M : . X
vhe applicents that the /oecisions in some O.As in favour of

similarly situeted persons may be extended to the applicants,

.. | ¢
It is now fairly well settled that the judement of the Tribung

r
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fof that mectter of any court does not give rise o 3
cause of action., It is the orders of the authority
concerned or their Jinaction which give riseltO:the
grievance and the caﬁse of action based upon this has to
be considered for purposes of determining whethar the
petition is barred by time under the prcvisiocns of Szc,

21 of tha Administrative Tribunels Act.

13, Ac vas noted by the Madrss Bench of the Central
Administretive Tribunal in z decision reported in (16354 )
28 AIC pge 2L 'Tamil Nadu Divisional Accountants Assvcic-
tlon and Urs. Vs, Union of India and (rs, this position of
i3w hes been clearly affirmed in the judgment of the
Supreme court in"Bhoop Singh Ve. Jnion of Indias and Crs.
(LG22 ) 21AIC page 675. Before ths Madras Bench the
question of delay was reised and it held that since the
delay has noi been satisfactorily explainad the O.A was
re jected on the ground of limitation aslone, In that

cése an order adverse to the applicants was passed cn
14.10.55. A decision on a similar order was rendered

by the Chendigarh Bench of the Tribunsl on 1.5.91, There
after the applicantis Asscciztion moved in th&8 mstizr and

mede & representetion, 5 years delay was held as fatal.

1C. A Full Bench of the Ernskulem Bench of the

Iribunal in & decision reportsd in (1$94) 28 AIC 177 has
a+50 taken the view that decisions in similar cases cannot
g1ve & fresh cause of action and the pexriod must be counted

from the decte the clsim relates,

\
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2L . The Hon 'ble Supreme Court in 'Bhcop Singh Vs, Unior
01 indic snd urs(Supra, hed interalia, held thet"inordinat
ancé unexplained delay and laches by itself/;sgoad ground

to refuse relief to tLhe petitioner‘irrvgpéctivé of the
merit of his claim, It was alst observed that Art. 14 or
the principle of non-discrimination 1s eguitable principle,
Ther=2fore, eny relief cleimed cn thet besis must itself
be founded on eguity end nct be elien 10 that concept". \%
y i we may also refer ic a relevant observation medéﬂH; g

ro

recent decisiun of Hon, Supreme Court 1n 'Retan (mancra
Semant and Urs, Vs, Union of India and ors reported in

1664 §.C,C(L&S, page 182, The petitioneré before the Supre-
me Court in that cage were casual lcbourexms of south eeastern
Rallway. They wers 2lleged to have boen eppointed betiween
1684-6¢ and represented between 1975-78. They, throuch
their petition sought ¢ direction to be issued to the opp~
parties to include their nemee in Live Cssual Lsbcurers
R2yister after due screening end to give them re-employment
according to their seniority, The basis for the clazim
amongst others amd was a few judcments rendered by the Apex
court in 1985 andl387 directing the Railway Authcritiest‘p
prepere a schems and-tQ absorb the casual labourers in
éccordance with their senicrity, The petitioners appeared
to have made a representation in 13%C to the Authoiities in
which it vias clleged that they are not followine the orders
of the Supreme court, Hich cuurt of Calcutta and Czlcutta
Bench of the C,A.T. In the facts of the said case the Hen,
Supreme Court, *tock the view that since no axplanztion hes

been civen &s to why the petitioners did not approzch till

1990 held thal twc questions arise;

b &
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(i) whether the petitioners/entitled as s l

matter ot right to reamployment,

(ii) whethar they heve lost iheir right,

if eny oue to delay.
22. While dealing with the said question the
following observetion wwas made i~

" Pelsy itself deprives & person of his

remedy avellable in lew. In absé@nce of

any fresh cause of aciion or any legislation

a person who has lost his remedy by lapse

of time logses his righi as w2ll™",
23, A Full Bench ot the Tribunal (PE, while
declding J.As 767 and 842 of 1585 mede the following
r2levant observation:-

" It 1s nol openes tc court of record to

pass en order in respect of persons who

eare not even present before it by any

crpplication or petition, In this view

of the matter the vizsw teken in the
case of cne cr more employee by a judicial
focrum cannot be ifbso facte made appli-
cable to all other employeess _n the same
cadre, rsnk or situation by another
judicigl forum."
This cbservation also sugpcrts the view taken hereinabove | §
thet the judgment in a case does‘not give a cause of

. viho |
acticn to znother employee,/claims to be similarly g |

circumstanced es the applicant in other case earlier

decided, _ \

‘Fh’ v« JPAS
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24, Sari B.8. Paul, lscrned counsel dpp2dring for

the izspondcntls have invited our attention 1o ¢ decision

rencdered by the riincipel Bench in 'aAshish Chskrabizty Vs,

Union of Indig and Urs, .eporied in 19%4(1i,; AIJ 382, In

the said case thc fests are almost identical as in the
case in hand, The applicant alleged that he was engsced

Mobile Bockina Clerk from 1,6,85 to 1E£,7.,85 and had not

as
been engan:d thereefter. He mede & reppesentation stating
that he has worked fer 32 deys in 1¢85 and in view of the
ciregler cf the hailway Poard dated 31.5.92 he be elso =Y
ccnsidered for ebscorption s Mobile Booking Clerk, Thek'
cpplicent's representation was re jected and he was informed
that he cannol bz ebsorked in lerms of the letter deated
12.8.92. In th2 scid czse the gpplicant based his claim
on the bassis ¢f & decisicn of the F,B. in &8 similer bunch
cf theicases, The Division Bench tcck the view that

i
there is noc perity or simil-rity hetween the agpplicants %

case and ihe applicanics in the bunch of cases dec.ded
earlier., It was held that since the services of the
applicant was nol discontinued es a result of Reilway
Becerd's letier doted 17.11.66, the ap; licent's cas@ was
k?;_nct coverzd by pera 3 of ihe Rsilway Board's letter
dated 6.2,9C., Since he was not dischereed consequen{P
upon discontinuance of the scheme by the zcnal Railway

as a rssult of letter dated 17.,11.86. The same situation
obtains hereln aslso and wehave alreedy held accordingly.
250 In the sald cass, referring tc the decision of the

Supreme ccurt in 'Bhoop Singh Vs. Unicn of Indis and Ors

(Supra), the guestion of deley wss also

?aé\f o 10 PAC
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considered and it was held that the petition was barred
by limitstion, The cause of action having accrued @ in

July 1985. The said O.A was filed sometime in the yesr

e
—

—

1593,

24, The learned counsel for the respondents also
invited our attention to another decision rendered by the
same Division Bench of the Principal Bench in 'Anil Babu
Sharma ¥s, Union of India and Ors reported in 1994 (1) ATJ
pc-84. x

2%. The petitions before us are clegrly barred
by limitation as provided in Sec. 21 of the Administrstive
Tribunals ﬁct; The provisions of the Railway Board's
letter dated 6,2.90 is not attracted and applicable to the
applicants, |

293. Admittedly, the scheme hesx been given up
since after 17.11.86 and is no longsar in force. This fact
cannot be l?gt sight of. The applicants thersfore, cannot
be granted/ieiieiﬁPrayed for by them. The applicants also
raised a plea that one Shri R.N. Shorey and 12 Others Volu-
nteer Ticket Collectors have been included in the approved

list of 1982, It is, therefore, pleaded thet the responde=-

nts have been given re-engagement to some Voluntieers as

Volunieer Ticket Collectors on Pick and Choose basis,
2q. In the counter affidavit, it has been indicatﬂ-i
that the 12 persons named in para 4.1C of the leading O,A |
had been re-engaged as IMokile Booking Clerks and not as
volunteer Ticket Collectors. The allegation, therefore,
ha%. been denied. Be that as it may, the applicants would
be entitlad to the relief claimed by them only if it is

based on any statutory provision, The act of the respo-
noents in re-engaging a few which has been satisfactorily
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e xpleined will not give rise to discriminstory treatment.,

The—appiitanis in 2ffect ere seeking re-engagement cn the
strength of having worked for a period panging betwzen
£ to 18 cays,which elsc is doubtful,and has been disputad

by the responoentis.

31. In view of the discussiun hereinabove, an

. - L=y
a totality of the circumstiences ve aré not pursueaeded tgki,
crant the reliefs claimed for by the applicanis, Ths O.As

lack m2ril ond are» accordingly dismissed. NO order as to g

R
COSTS,."
32. The copy of the juugment shall be placed
on each of ithe U.As which have besen dec-ded by this common
o i -
juogment, | ¥ L =
P"-.‘- o C\ l A

( K. MUTHKUMAR ) ( B.C. SAKEZNA ;

wcMBER(A) VICE CHAIRMAN




